
 
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 
ORIGINAL APPLICATION NO.   753 OF 2023 

IN THE MATTER OF : 

DR. RAJESH BAHUGUNA   … Applicant 

Versus 

STATE OF UTTARAKHAND                    … Respondents 
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Dated 20.08.2024     

  Adv Anjali Rajput 
Panel Counsel for state of Uttarakhand 

Chamber no 136, M.C.Setalvad Block 
Supreme Court of India, 

New Delhi-110001 
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